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6. Fathepur 

7. Chemoli 

8. Jaunpur 

9. Tehri Garbwal 

10. Jalaun . 

13 . WEST BENGAL 

1. Coo h Bihar 

2. Darjeel ing 

3. Maldo.h 

4. Bankurn 

5. Jalpiaguri 

14. ARU,\1ACl-IAL PRADESH 

1. Kameng 

2. Suaosari 

3. Siyang 

4. Tirap 

15 . DAD R & NAGAR HAVEL/ 

16. MlZORAM 

1. Aziwal 

2. Lunglai 

17. ASSAM 

1. Laksimpur 

· 2. North Cachar Hills 

18. KARi\ATAK4. 

1. Bidar 
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Development of N. E. Region 

*556. HRl AJOY BlSWA Will Lhe 
J\Jini ter of HOME AFFAIR e pleas-
ed to state: 

(a) the pre~ent on titution of the 
high power committee con tituted for the 
economic devclopm1.:nl of the ortb. 
fa tern Region; 

( h) whether I his committee bas taken 
lip any com prehensive heme and placed 
it before the Plannirl'g Commission for 
he development of the North Eo tern 

region; and 
( c) if o, the detail of .the said 

scheme? 

THF MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
NIHAR RA NJ AN LASKAR): (a) The 
present constitution of the high powered 
Committee is as follows: 

(i) Shri N. R. La kar, 
Mini ter of State 
in the MHA - Convener 
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(ii) Dr. Charanjit Chanana, 
Minister of State in 
the Ministry of In-
du trial Develop-
ment. -Mem er 

(iii) Shri S. S. Sisodia, 
Mini ter of State in 
the Mini try of 
Finance 

(iv) Dr. M. Fazl, M mber. 
Planning Commi -
ion 

(v) hri R . V. Swamina-
than. Mini ter of 
St . te in the 
'\1ini. try of Agricul-
ture 

i) Shri K. P. Singh Deo. 
Dy. Minister in the 

l inic;try of 

Member 

Member 

Member 

D fence - Member 

Be idec; 1he above, the following pecial 
invitee. are , Jso a ociated :-

( i) hri P. K. Thungon. Dy. Minis-
ter. Mini try of Education: and 

(ii) Sh ri P. A. Sangma Dy. Minis-
ter. Mini<;lcr of Commen;e. 

Ch) and (c). The Committee goe into 
the hroad "trntegy for d velopment in the 
light of re ource and need of the region. 
The Committee doe not draw up any 
developmental c~emes f its own nor bas 
it any amount at its dispo al to fund a 
scheme. It bas an advisory role for 
over eeing development and helping spee-
dy execution of sch me in i.lie north-
eastern region by removing bottl necks 
and monitoring anJ evalu,at ing projects. 

C1u1d lobour in India 

•ss1. SHRI MUKU DA MA DAL: 
WiU the Mini ter of LABOUR be pleas-
to tate: 

(a) whdher it i<; a fact th at India j, 
Jcn1lng all other countries in respect of 
chiid Jabour; and 

(b) what are the measur s taken by 
Government about child labour? 

THE MINISTER OF STA TE lN 
T HE MINISTRY OF LABOUR (SHRI 
BHAG W AT JHA AZAD ) : (a) Late t 
figures about child bbour m various 
countries are available in the T. L. 0. 
Year Book of Labour Stati tics, 1977. 
According to these statistic the percent-
age of child Jabour in India to that of 
total populat ion in the below-fifteen age 
group is 4 .7 whi h is less than that of 
ome countries. 

(b) While it i not pos. ible to cl,i!ll~

nate child labour completely in the 
context of the socio-economic conditions 
prevai ling in the country, ii has been 
Government's con i tent endeavour to 
en ·urc that chjldren compelled to work 
hy circumstances should not be exploit-
ed and should be able to work in better 
conditions of health nnd h)'giene. Go-
vernment ha~ formulated projects con-
nect d with the welfare of working 
children for execution through a!!e ncies in 
the field. 

bsorption of C.1s11al Labourers in 
C.C.I.L. 

"' 558 . SIIRT R. P. DAS: Will the 
J\lini:-.lcr of TNDUSTRY he plca~ed to 
state: 

(,t) "hethcr any schemes ha.ve been 
drawn and finali ed by the Cycle Corpo-
ration of India Ltd., a Government un-
d rtaking for absorption of casual Jabou-. 
rer in all itc:; units; 

(b). if o, whether these schemes bav 
been implemented in all the units of the 

.C.I .L.; 

( ) whether uch a scbemc ha al o 
been finalic;ed month · ago after con ul-
tation with the appropriate Union for 
implementation of it K.alyani unit; and 

' 
( d) if c;o, what holds back the ma na-

gcment o( the C.C.I.L. to get it imple-
mented? 

THE MINISTER OF INDUSTRY 
AND STEEL AND MINES (SH I 
NARAYAN D. TT TIWARI): (a) to 
( d) . A scheme for the ab orption of 
casual Jnbourers in the Kalyani Works 
of the Cycle Corporation of India Limi-




